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MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
CORRIGENDUM
New Delhi, the 30th November, 2023

F. No. 12015/05/2021-QA.—In the notification of the Food Analyst, in the Gazette of India, Extraordinary,
Part 111, Section 4 dated the 18™ October, 2023 vide notification no. F. No. 12015/05/2021-QA published by Food
Safety and Standards Authority of India, in exercise of the powers conferred under sub section 5 of section 10 read

with section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), at page no. 3, in line 6, for ‘139’ read as
‘39°.

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT.-111/4/Exty./577/2023-24]
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